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CORRIG"SNDA 
~ 

Seventeenth Report of the ~st1mates 
COmmittee (Fourth 10k Sabha) 

Page V, line 2, i£.t "Seveteeth" ~ 
"Seventeenth" • 

Page.N, line 11, for "Stu1y" I:.eru! "Stud~". 
Page 6, line 1, insert "to" before "enter". 
Page 6, line 1, delete "to" after "enter". 
Page 8, line 23, w.. "30.5.1956" ~ 

"30.5.1966". 
Page 12, under ~ecommendation Serial No.lO, 

line 3, AM "800'x100'x30'" after 
"capacity of". 

Page 16, under ~commendation Serial No.18: 
(i) line 2, add "Tuticorin'~ before 

"Port". 
" " (ii) line 9, delete "to" after anable and 

~ it before "function". 
Page 16, under hecommendation Serial No.20, 

line 5, !2I. ."posts" n.!S. "ports". 
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INTRODUCTION' 

I, the Chairman of the Estimates Committee having been autho-
rised by the Committee, present this Seven teeth Report of the Esti-
mates Committee on the Action taken by Government on the recom-
mendations contained in the Sixty-Ninth Report of the Estimates 
Committee (Third Lok Sabha) on the erstwhile Ministry of Trans-
port-Vishakhapatnam and Tuticorin Ports. 

2. The Sixty-Ninth Report was presented to the Lok Sabha on 
the 14th April 1965. Government furnished their replies indicating 
the action taken on the recommendations contained in this Report 
between 30th May 1966 and 3rd July 1967. The replies were exa-
mined by the Stuly' Group 'F' of the Estimates Committee at their 
sitting held on the 3rd August 1967. The draft Report was adopted 
by the Committee on the 8th November, 1967. 

3. The Report has been divided into the fonowing chapters:-
I. Report 

II. Recommendations which have been accepted by the Gov-
ernment. 

;II. Recommendations which the Committee do not desire t; 
pursue in view of the Governments reply. 

:V. Recommendations in respect of which replies of Govern-
ment have not been accepted by the Committee. 

4. An analysis of the action taken by Government on the recom-
meniations contained in the Sixty-Ninth Report of the Estimates 
Committee (Third Lok Sabha) is given in the Appendix. It would 
be observed therefrom that out of 21 recommendations made in 
the Report, 17 recommedations i.e. 80.9 per cent have been accepted 
by Government and the Committee do not desire to pursue one re-
commendation i.e. 4.8 per cent in view of Government's reply. 
Replies of Government in respect of the remaining 3 recommenda-
tions i.e. 14.3 per cent have not been accepted by the Committee. 

NEW Dsua, 
November 9, 1967. 
Kartika 18, 1889 (Slika). 

v 

P. VENKATASUBBAIAlt, 
Chaimt4n. 

:H6timata Committee. 



CIIAPTEB I 

REPORT 

CQDStruction of Four AdditiODlI Berths 

In para 7 of their Sixty-Ninth Report (Third Lok Sabha) on the 
Ministry of Transport (Vishakhapatnam and Tuticorin Ports). the 
Estimates Committee noted that not much progress had been made 
in the construction of four additional berths (2 ore berths and 2 
general cargo berths) in Vishakhapatnam Port during the Second 
Five Year Plan. They noted that even in the Third Five Year Plan 
the pace of progress was much behind the schedule. The reasons 
given to the Committee for the delay in the construction were (i) 
late receipt of con'Btruction equipment from U.S.A.; (2) labour strike 
at Vishakhapatnam Port in the middle of 1962; and (3) delay on the 
part of contractors Mis. Steel Crete (P) Ltd. to execute the project. 
It was stated that the contractors had been imposed a penalty of Rs. 
I lakh. The Committee were also informed that the non-complet10n 
of the ore berths had, to a great extent, delayed the erection of the 
Ore Handling Plant and the delay in the completion of ~ast cargo 
berths and lighterage wharf h!ld' adversely affected the handling. 
capacity of the Port. The Committee were not convinced with th'e 
reasons 8 dvanced for the inordinate delay in the construction 
of berths which had gravely a1!ected the programme for installa-
tion of the ore handling plant and the ~xport of ore to Japan. 'nley 
felt that in view of the resultant losses su1!ered by the Port and the 
Government on account of the delay, the penalty of Rs. 1 lakh im-
posed on the contractors was inadequate and 'SUggested that Gov-
ernment should look into the matter and expedite the completion 
of the two east cargo berths so that these were put into commJaston 
well before the end of the year. 

2. In reply Government stated that "the question of tmpoain' 
further penalty on the contractors was deferred in view of the heaVY 
penalty already impol8d." 



i 
~. According to the information furnished to the Committee 

subsequently on 8th May 1967 the position of construction of the 
berths is as under:-

----.~--

Berths Original 
date of com-

pJptiqra 

Revised date of 
completion 

Latest position as 
now stated by 
Government 

---_._-----------------
Two Ore klhs April 1963 First benh comple-

ted on 16th Decem-
~r 1964. 

Second berth com-
pleted on 5th June 
J¢S· 

Two Cargo Berths April 196~ Deccm~er 1965 Northern berth 
completed on 30th 
October 1966. 

Southern berth stin 
under constructi~ 
and is li~ly to be 

CQI;IlPleted by Dec-
em~ 1967. 

------_. --.--~------- .. - ..• - .--.-.. --------------
4. The Cpmmittee are un;.happy, to find t~t since their last re­

comm.e71:d ~tjon there has be~n fUT.thf,!T d.e.lay in the completion of the 
berths. Th~y qre concerned to note that the Southern cargo berth 
which was origincZlIl IIchedt,tled to, be completed by April 1964 is still 
UMer construction and is likely to be completed by December 1967. 
The Committ~e are distres~ed to note that the contractors who are 
,~ed:to be enUrelli responsible fOT the delays have defaUlted even 
afieT i'f1l:P08it~ of the penalt31 of Rs. one Zak~ in February 1964 in­
CI8 much as they failed to. complete th~ 'bert.hs by the revised dates. 
The Commi~tee are, therejore, convinced that the penalty already 
levied is not commensurate with the jnordinate delays which have 
upset the programme of det1elopment of Port. They would urge 
that the question of imposing suitable penalty on the contractors fO T 

the delay in the completion of berths may be further examined by 
Government at An 8Qrlt/ date. 

PreUminary Projeet ~ 

5. In para 35 of the Report, the Committee noted that even be-
fore the »etailed Project Report of the Tuti(orin Port had been 
ftnallsedand design of breakwaters settled several preliminary 
works im:luding the portion of the two breakwaters down to minus 



3 metres costing about Rs. 225 lakhs had been sanctioned by Govern-
ment. In reply, Government stated that "after the acceptance of 
the Intermediate Ports Develo~~nt Committeeos recommendation 
in 1901, ~_pJ:eliminary project Report was prepared by the Develop-
ment Ad,'iser in the Transport Ministry in February 1gea. To 
follow up with a detailed project report necessary investigation, 
were made on hyd,rographic, marine meteorological data at site and 
model studies for tranquillity and structural foundations. 

Actic:m w~s also takt;!n on essential preparatory works like land 
acquisitioJ}, laying of access railways and roads, construction of field 
otfices and services like water supply, electricity, drainage. As the 
sit~ of the har~Qur was miles away from Tuticorin Town a small 
residential colony was set up so that it could fit in with the perma-
nent nee-is of the port also. 

EsseptiaUy to gain experience on rates. method of construction 
whjch forms the major part of .cost of the ProJect, it was decided to 
quarry st ones and form the first reaches of the breakwnter, all to the 
advice 01 the Te~hnical Advisory Committee. 

Further works have been pursued after the proper p1'ojeei repo.rt 
was submitted and with a minimum of constructional activity kept 
going fOI continuity works staft and other workers." 

6. The Committee are no.t convinced by the reafons advanced by 
Government fOT taking up several pteliminary project, costing about 
Rs. 22~ lllkhs, even before the finalisation of the Detailed Project 
Report, particularly when the PTeUminGry Project Repcwt had uncler­
go~ som.e changes. They would like the Government t.o go into 
the mattc~r carefully with a view to ascertain the eBBentiGZity of ehe 
works and to see whether in the light of the Detailed Pro;ect RepMt 
this expe nditure 'h4s proved inf",ctuoU8 in any way_ 



CHAPTER II 

RECOMMENDATIONS WHICH HAVE BEEN ACCEPTED BY 
GOVERNMENT 

Recommendation (Serial No.1, Para 5) 

The Committee note with di>stress that out of the FirBt Plan pro-
jectll, 6 projects with a total estimate of Rs. 279' 62 lakhs had to be 
carried over to the Second Plan and that out of a provision of Rs. 
941' 02 lakhs made in the Second Plan only Rs. 431:94 lakhs repre~ 
senting 46 peT cent were utilised with the Tesult that a number of 
important projects had to be carried forward to the next Plan 
period. 

The Committee are unhappy that the pTactice of carrying forwaTd 
important work, from one Plan period to the other ha,s peTsisted 
throughout. They consider that if the Plan provisions for refinery 
works and the suction dredger in the First Plan period and for addi­
tional four berths, are loading plant etc. in the Second Plan period, 
were effectively utilised to compLete the works in question during 
the respective periods, the Port could have played a bigger part in 
sustaining and increasing exports of iron ore, which have gathered 
momentum during the current Plan period and thereby enabled the 
country to earn more foreign exchange. 

The Committee are distressed to find that as much as RI. 74 lakhs 
WOuld be carried forward from the Third Plan to the Fourth Plan 
and that out of this amount Rs. 59 lakhs would be for 'PTojects which 
were carried forward originally from Second Plan to the current 
Plan period. The Committee can hardly over emphasise that eVeTJI 
effort should be made to complete these long outstanding schemes 
within the current Plan period. As this Bort of failu.re in implement­
ing plan schemes has been more OT leSB common for aU ports, the 
Committee suggest that every such case of failure should be properly 
enquired into and responsibility fixed. 

The Committee would further suggest that a phased progTamme 
may be drawn up in advance for implementation Of scheme. to be 
included in the Fourth Plan so that the variou.s factors which have 
hampe-red prog'ress du.ring the current and the earlier Plan perioda 
do not hold up progrns of WOTks in the next Plan. 
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REPLY OF GoVERNMENT 

The Committee's recommendations are accepted. 

[MiniBtry of Transport & Aviation (Transport Wing) O.M. No. 12· 
PDI (26) /66, dated 30-5-1966.] 

Recommendation (Serial No.3, P ..... 9) 

The Committee are· given to understand that iron ore has already 
started moving from Kiriburu mines for export to Japan from the 
Vishakhapatnam Port in accordance with the contract signed with 
the Japa.nese. These exports would gather momentum and riae to 
about 6 to 8 mUlion tons with the installation of ore handling plant 
and development of Baladilla mines. 

The Committee urge that early decision may be taken in consul­
tation with the Research Station, Poona for widening and deepening 
further the shipping channel on long term basis so that larger carri­
er. which are being increasingly used for carrying are can come 
into Vishakhapatnam. 

REPLY OF GOVERNMENT 

The Committee's recommendation has been noted. 

[Ministry of Transport" Aviation (Tranaport Wing) O.M. No. 12_ 
PDI (26) /66, dateel 30-5-1966.] 

FUJtTHER INroJUIIA TION CALLI:D lOR BY THE COKMl'J"l'l& 

Please indicate what specific action has been taken in regard to 
widening and deepening further the Shiwing Channel on long term 
bcuia so that larger carrier. which are being increasingly Uleel for 
carrying ewe can come into ViBakh4patnam.. 

[L.S.S. O.M. No. 4/22(1)ECI/65, dated 23-11-1966.] 

REPLY OF GOVERNMENT 

The entrance channel has already been widened and deepened 
to navigate vessels up to a maxilnum length of 635 feet and drawing 
a maximum draft of 33 feet of about 3SOOO Tanners. 

A proposal for improving the Entrance Channel to the Port to 
enable :m,ooo tonnage shiPs was considered. After detailed consi-
deration, it was decided that it would be sufficient for the present 
to deepen and widen the Channel to enable shipt of 680' leDJth draw-
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tng a draft of 35' of about 37,000 tonnage 'enter to Port. An inve'St-
ment of Rs. 2~ 98 crores for deepening of the channel has been appro-
ved by the Planning Commission in principle. 

A project report is under preparation. 

[Ministry of Tf'muport and Aviation (Traupc>'J't Wing) O.M. No. 
12-PDI (26) /65, dated 16-12-1966.] 

~ommendati8ft (SerIal No.4, Para 12) 

The Committee regret that though provision fOfT' ore handling 
plant was included in the Second Five Year Plan, it 'WCl8 only in 
February 1959 (i.e. after nearly thru y88rs 01 the commencement of 
the Plan period) that estimates and general specifications for the ore 
handling plant were roughly prepared and that it took the Ministry 
another 21 years to finalise the speci:flcatiof18 by wJrich time the 
Second Plan period was over. Even after this iftMdinate delay as a 
result 01 dilatory and time consuming procedure" Government felt 
the need to modify the terms of the contract to raise the CGpacity of 
the plant from 6 million tons t08 million tons soon after the con­
tract for the ore handling plant was signed with the American firm 
in July, 1962. 

The Committ~e wo1dd suggest tlw,t with CI view to avoid such 
delays in future, Government should evolve a procedu.re whereby 
preliminary estimates/plans pertaining to projects, involving heavy 
expendituTe Cflft be exami'lMd by e:rpertB, at appropriate levels, in 
the very beginning so that, the period of scrutiny and scope of revi­
sion at a later date are kept to the minimum. 

The Committ~e would also like to point out that the nature of the 
soil where embankment teading, to the wagon ci1tm.pcr utas requif'ed 
to be constructed should have been thoroughly investigated before 
finalising its design. If this initial precaution had 'bH'n token it 
would have obviated not only delay in the execution o! the connected 
civil engineering works but o.l80 saved the after contract modifica­
tiofta m the deaign of tlw ore handling plant. 

The Committee's recommendations are accepted. 

{Min.istry 01 Tramport & Aviation (Tnm!pOrt Wing) O.M. No. 1~ 
PD1(26)/68, dated ~19M.] 



.... 
RecommetldatioD (Serial No. 5, Para 13) 

The Committee suggest that a long-term view may be taken oj 
the requirements-say for the next 15 years with particu.lar 1"fer­
ence to the nature and quantum of cargo expected to be handl.cd ift. 
Vishakhapatnam Port 80 that a phaud programme cou.ld be dT"wn 
up in advance fo1' modernising and· augmenting the existing cargo 
handling facilities to meet the growing requirements and for making 
up t1le <Wficiencies of particular ite1M required. 

REPLY OF GOVERNMENT 

Necessary action will be taken to plan in advance and augment 
the existing cargo handling facilities to meet the gTOwing require-
ments of the traffic of the port and for making up the deficiencies 
wherever required. 

(Ministry of Transport & Aviation (TTanlpOrt Wing) O.M. No. l~­
PDI {"2&) /66, dated 8()..5 .. 1066.] 

Recommendation (Serial No.6, Pan 14) 

The Committee wou.ld suggest that a C4f'eful reappraisal of the 
requirements of lighters and other handling equipment at the Port 
may be made, having 1'egard to the new berths whtch lire e~ted 
to be completed during the course of the year and havi?tg "egard to 
the heavy lifts required for Bhilai steel plant and other heavy indus-
tries which will be handled at the Port. 

REPLY OF GOVERNMENT 

The following requirements of lighters and other handling equip-
ment have been provided in the Fourth Five Year Plan period. 

Lighters and barges 

1. Replac."ement of 8 Nos. wooden lighters. 

2. Provision of Ii NOI. loo..ton steel bartes. 

Ca,.go handUng equipment 

1. Floating crane 125/150 ton capacity. 

2. 4 No.. long trailers. 

3. 2 Nos. tractors. 

4. 8 Nos. diesel locos. 
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5. 2 Mobile cranes each of 5O-ton capacity. 

6. 6 Nos. forklift trucks of 6000 lbs. capacity each. 

7. 2 Nos. side lifting forklift trucks of 8000/12000 lbs. capacity 
each. 

The above requirements have been provided having regard to 
the new berths which are expected to be completed during the course 
of the year and having regard to the heavy lifts required for Bhilai 
Steel Plant and other heavy industries which will be handled at the 
Port. 

[Ministry of Transport & Aviation (Transport Wing) O.M. No. 12-
PDI (26) /66. dated 30-5-1966.] 

Recommendation (Serial No.7, Para 15) 

The Committee would suggest that earty decision may be taken 
1'egarding the 1'eviBion of wharfage charges on the uport and im.port 
of oil, having due regard to the need few jindiftg :flnaftCft fM mut-
ing the development cost of the Port and the capacity of the oil to 
bear the proposed wharfage charges. 

RBPr.,y OF GOVERNMENT 

The revised wharfage rates of oil have been finalised and brought 
into eifct from 1.1.1966 vide Transport Ministry's letter No. 17-PG 
(31) /59 dated 9.9.1965. 

[Ministry of Transport & Aviation (Transport Wing) O.M. No. 12-
POI (26) /66, dated 30-5-1956.] 

Recommendation (Serial No.8, Para 16) 

The Comm.ittee note that there is wide difference in the cost of 
dredging 1,000 cubic feet 'by dredgers 'Vizagapctam' aftd 'Vilakha' 
The cost of dredging fOT both the dredgers has also been rising steeply 
omM' the years. 

REPLy 0 .. GOVERNMENT 

The reasons for the difference in the cost of dredging between 
the dredgers 'Vizagapatam' and 'Visakha' are as follows: 

'Visakha' is a dredger acquired in 1958 and depreciation is also 
added to the expenditure in respect of this dredger; whereas 'Viza-
gapatam' having served for 25 years and replaced in the books, no 
depreciation is allOWed on this dredger. 
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(ii) The consumption of stores for 'Visakha' is mucb greater than 

for 'Vizagapatam'. 

(iii) 'Visakha' has been working two shifts as against .three shifts 
by ·Vizagapatam.'. 

The reasons for increased cost of dredging are due to the rise in 
the price of stores, increased cost of staff due to Classification and 
Categorisation Committee and Second Pay Commission's recommenda-
tions and the heavy expenditure incurred for repairs to shore piplt'-
line and floating pipeline. 

[Ministry of Transport & Avi4tion (Transport Wing) O.M. No. 12-
PDI (26) /66, dated 30-5-1966.] 

FURTHI!It INFoRMATION CALLED FOR BY THE COMMJ'l"l'U 

The following points may be clarified:-

(a) It is not clear how 'Visakha' which is a late-r dredger is 
consuming m.ore stores for working on two shifts than 
the dredger 'Vizagapatnam' which is more than 25 years 
old and is working on three shifts. 

(b) It is also not clear why 'Visakha' which is a later dredger 
is being worked only two shifts as compared to 'Vizaga. 
patnam' which in spite of being mOTe than 25 years old, 
is being worked on three shifts. 

(c) The Committee note that the quantity dredged by dredger 
'Visakha' in 1963-64 was only 171,97,000 eft. as compared 
to 247,86,000 eft. in 1962-63 atl.d 221,23,000 eft. in 1964-65. 

Please state the reasons fOT this shortfall in dredging by •. d. 
'Visakha' in 1963-64. 

(d) The Committee note that the cost of dredging of'ViBakha' 
has come dOWn from Rs. 61.75 in 1963-64 to Rs. 49.09 in 
1964-65 per 1,000 eft. (excluding cost of interest and de· 
preciation) whereas the co.~t of dredging by 'Vizagapat­
nam' has .hot up from R,. 62.38 in 1963-64 to R,. 112.85 
in 1964-65 per 1,000 eft. (excluding the cost of interelft 
and depreciation). 

The Committee would like the authoritie, to carefully look into 
the reasons few· ~eh marked ooriatiom ift the COlt of cfredging by 
the two dredgf!rS from yeaT to year and to indicate TUtuflt'ft taken 
or proposed to be taken to ensure that it is kept to the minimum. 

rL.S.S. O.M. No. 4/22 (1) ECI/65. dt. 23-11-1986). 



(a) The dredger 'Visakha' is a more complex and bigger craft 
than the old dredger S. D. 'Vizagapatnam' and heneerequires hlrger 
quantities of stores etc. for efficient operation. E\Y~n though S. D. 
'Viaakha' worked only two shifts, the maintenance cost of the dredger 
cannot be less. as the stores required for maintenance such as paint-
ing, wire ropes etc. remained the same. 

(b) It Was J1nt pomtlble to wOrk S. D. 'Visakha' more than two 
shifts, owing to shortage of navigating officers. The type of dredg-
ing done by S. D. 'Visakha' required continuous manoeuvring in and 
out of the Harbour. necessitating qualified Master Mariners ind ow-
ing to this shortage, she worked only two shifts. 

(c) During 1963-64, S. D. 'Visakha' was engaged most of the time 
in maintenance dredging which involves carriage of silt only and 
therefore the quantity dredged shows less. During the previous year 
and the following year, in addition to maintenance dredging, she also 
did capital dredging involving sand and clay. Further she was under 
overhaul for 83 days during 1963-64 as against 53 in 1962-63 and 60 in 
1964-65. Hence the number of days she was engaged in dredging 
during 1963-64 was also less. A statement showing the number of 
days of the working of S. D. 'Visakha' in the yeaI'l3 1962-63, 1963-64 
and 1964-65 is given beloW':-

1962-63 1963-64 1964-6~ 

S. D. VISAKHA 
(I) No. of days dred.ed aJ9 191 218 
(2) HoUdays 72 69 70 
(3) Overhaul S3 83 60 
(4) 91.08101 to nozzle} II 6 9 

Dragnozzlc etc. 
(~) Bunkering I I 

Bouy fouled I 

Changing inftUer etc. 1 
(6) Mechanical repairs S 3 
(7) Bad weather 2 to 2 

• ~ (8) Deck Officers reported sick . ...... I :a 
!~. 

36S 366 365 
I • • I ~ ,._ I .1'''''', .... 
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(d) The ~ for the mark~d variation Qf the cost of dred-
ging between the rate of lb. 61:~ in 1963-M and Rs. 49:09 in 1964-. 
in r~ of Dredger S. D. 'Visakba' exp1a1ned in (e) above. Ful'o 
ther the number of days it was engaged in dredging during IH4-Gi 
was 218 as against 191 in 1963-64. In ~ C1l. this the .. quanti. 
dredged was more in 1964-65 and tb-e expenditure on dredger rema.iIlII 
almost the same (Rs. 10' 62 lakhs and Rs. 10' 86 la1dl9). & suc", 
the rate in 1964-65 was less than the rate in 1963-64. 

In respect of ~ost of dredging by S. D. 'Vizagapatnam' the marked 
variation from the rate of Rs. 62.38 in 1963-64 to Rs. 112.65 in 1964-a 
is due to the fact that the dredger was moved from place to place 
to suit the operational needs and this also involved shifting of pipe 
line from one area to another resulting in loss of dredging time and 
also less quantity was dred'ged. Further in the year 1964-65 more 
expenditure o;n repairs was incurred (Rs. 2,57,442) as againlt 
Rs. 94,273 incurred in the previous year 1963-64. 

[Ministry of Trp.nsport & Aviation (Transport Wing) OM. No. 12-
PDI (26) /65, dated 16-12-1966.] 

Ftnrrm:a I~ATION CALLED FOR BY TIlE COMM1Tl1:a 

Please indicate the measures taken Or proposed to be taken t. 
bring down the cost of dredging and the maintenance 01 the tw. 
dredgers. 

[L. S. S. O.M. No. 4/22 (1) EeI/SS, dated 20.3.1967.] 

FuBtHER RlPLT or GovI:Iuo.mN'l' 

The maintenance and operation charges of the dredgen emnot be 
considered as ex,casive taking into account the increase in cost atl 
round. '!'he main items under Stores is fu.al i.e. coal or on and the 
prices of these items are fixed by the Government. Other items are 
purchased on tender baIQ. 

When it is considered that the Port dredgers work roUDd the clock 
for almost 9 months in a year, the repair charges are not hich. 

An measures have been taken for keeping down the eM of dredg-
in~ and the maintenance of the two cbWgen. 

[Ministry o11'mnsport &- Shipfm&g (Transpon Wing) O.M. No. ]2-
PDI(28) /65, dated 8-5-1H7.J 
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ReCommendation (Serial No. I, Para 18). 

The Committee wou.ld BtLggut that early decision regarding the 
purcha8e of n.ew dredgers may be taken so that the work of deepen-
'ing the entrance channel to the Port and of widening the turning 
. circle can be undertaken without delay. 

REPLY or GOVERNMENT 

The Committee's recommendation has been noted. 

[Ministry of Tranaport & Aviation (Transport Wing) O.M. No. 12-
PDI (26) /66, dated 30.5.1966.] 

FuaTHER INroRMATION CALLED FOR BY THE COMMITTEE 

Please intimate the decision taken on the question of acquiritio,. 
of additional dredgers by V isakhapatnam Port. 

[L.S.S. O.M. No. 4/22(I)ECI/65, dated 23-11-1966.] 

RI:PL Y or GOVERHMI!'.NT 

Action is being taken to procure a dredger during the Fourth 
Plan. 

[Ministry of Transport & Aviation (Transport Wing) O.M. No. 12-
PDI (26) /65, dated 16-12-1966.] 

Recommendation (Serial No. 10, Para. 19) 

The Committee find that the Report of the Planning Group 0" 
Ship Building contains Inter Alia the recommendation that d'fV 
dock may be provided at Visakhapatnam Port with a capacity of 

The Committee recDmme7l.d that early decirion mall 
be taken in the matter. 

REPLy 01' GovI:RNM:D'r 

It is proposed to provide a large sized dry dock as part of the 
Hindustan Shipyard, Visakhapatnam. 

[Ministry of Trauport & Aviation (TrtImport Wing) O.M. No. IJ-
PDI (26) /66. dated SO.5.1988.] 

Reoom ..... clatioa (SerW No. 11 Para. II) 

The Committee comider that as ViBaTchapatnam .Pon " being .... 
crea.smgly used lor bulk handling of cargo, security measure. agatftd 
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pilferage particularly for wheat and engineering goods .~Id be 
tightened up. 

REPLy OF GovI:Rmo:KT . 

The security arrangements of the Port have been tightened and 
the incidence of pilferage and petty thefts has been brought down to 
a great extent. Monthly Security Committee meetings are held and 
remedial measures are taken as and when necessary to put down 
thefts and pilferages. 

[Ministry of TrfJ7l8port & Aviation (Transport Wing) O.M. No. 12-
PDI (26) /66, dated 3()..5..1966.] 

Recommendation (Serial No. 12., Para. U) 

The Committee consider th4t CII Vi8akh4patnam is now being 
developed in a big way for handling exports Of iron ore it is neces • 
• ary tha.t the railway operations inside the Port are placed on an 
efficient footing. They would suggest th4t a Im.edt committee con.-
listing of representatives of the Port authorities and South EClltern· 
Railway may ;ointly go into the working of the Port railway and 
8uggest measures for improving efficiency. In particular, the COfTI,. 
mittee streB, that lO diesel 10cQm.otive, required for operating ~hff 
Port railway ,hould be obtained at an early date and the hired loco-
motives taken. from Calcutta Port and the South Ea.rtem Railway 
returned to them. 

The Committee would also .uggut that a HPQnJte account of Port 
Railway may be maintained 110 CII to keep a 1D(Jtch on itl operating 
ratio and cf,eNe meCIIUrel to bring down the cost and ~prooe 
etJi.ciency . 

REPLY or GovI:Rmo:KT 
In order to improve Railway facilities provision of. a new recep-

Ilion-cum.despatcb yard and lengthening of 9 out of 17 lines in the 
North Holding Yard at an estimated cost of about a crore of rupees 
is being taken up. Further, two small diesel locos will be received by 
middle of 1966. Eight Diesel Locos are proposed to be purchued. 
during Fourth Plan. The services of a Senior Oftlcer from South 
Eastern Railway have been obtained to ensure better co-ordination 
between the Rallways and the Port. As regards the committee' • 
• uggestion regarding maintenance of separate account for Port 
Railway, this wU1 be eonsidered when the Port takes over the entire 
Railway. At preeent, the engines are hired from the Railway and 
operation costs are also paid to them. We get termln~ tor the 



titrmhW services rendered by us. A profonna account of the woJ::k-
ing of the Railways is, however, already kept and shOWn in th~ 
Administration Report. . 

[Miniatry oj Tranaport err A11i4tion (TrgftBPOrt Wing) O.M. 
No. 12-PDI (26) /66, dt. 30-5-1966.] 

Recommendation (Serial No. 13, Para 25) 

The Committee su.ggest that G0t7ernment ""'11 take an ecrly 
tkciBion CLB to whether the e.risting bridge should be demolished 
after completi()~ of the new bridges. If it is decided not to demotuh 
;he uisting bridge, the Committee need hardly .ay thdt it shou.l.d be­
properly mainmneci. 

RIlPt.y 01' Go'V'lllNMD'l' 

The ~g bridge wID have to be demolished to accommodate 
upanaion of the Navy. The question of demolishing the bridge caR 
be taken up only after the new bridtes across swamps are completed. 
unW that time, the brid,ge will De maintained. 

[Ministrt/ oj Transport & Aviation (Transport Wing) O.M. 
No, 12-PDi (26) /66, dt. 30--s:.1966.] 

Betommendation (Serial No.1', Para 16) 

The Committee regret that only five years after the COnstruction 
of the rOdd..cinh-Nziltmii~ m 1tJ61 tJie ~d trw ift replacement by 
Mt.O brttll1e3j across the swcrmp, ~as fett as ~cleneed by the prOvi-
non made therefor in the Seco;,d ~lin. It if mdicaCibe of the f4ilu~ 
of the port authorities to make a correct estimate of the an~te4 
tratfi.c. 

The Committee are u.nhappy that despite the provision made in 
the SecOnd Five Year PUm. no concrete steps 1D~ taken till Muy~ 
1081 (i.e., the first year 01 the Third Plcn) to draw up anti submit the 
proposal to Government for sanCtion. The CommUtet are diI'tTened 
;h4t Got)ernment took another ttDo yean to oeeord thdr ~ 
aM thot Binct then the deiign of t'hl! b'l"idge is _Mer ~ d'Ui! ~ 
the tre~heTOUS ~re Of the soil. '!"he Committee s~e M'rilGIGft,l 
tD~y the 1U1tUre of tfle soil was notjUUiI in'OeBtigated OM taken i. 
eecount ini&ny while drawing. tip the derign 01 tKe bridges. 

Tn. CommUte. \DOUld m... tlat the fleduignmg .01 the bridge 
.hou.Id be ezpedited ud t'wlt it .hould be of M£~t.capocity ~ u 
.. meet .tb.e re.qu.i.Nme1Its Weelll flo ~ At lean in the n.let 25 
,ean. The Committee would urge that the construction of bridge~ 
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1ft4y be taken in hAnd without undtif dettty ~ the flfl41i1a--
...,. of the ciuign .0 .. to complete them e."II/. 

REPLy 01' Go~ 

The eXiSting bridge was constructed only as a rail bridfl! in 1850-
61 and in 1955 it was dcmVei'ted to a rOid-cMM'ail ~ to flCill·'· 
tate road traffic to the Caltex Oil Refinery. As this bridge coulet 
eater o~ one-line traftlc,_ there was necessity for separate bridges. 
This bridge was not intended to tak" National Highway traMc. 

Intensive soil investigations were made and the design of the 
DeW Bridges revUed suitably. 

After the finallsation of esttmates aDd desi.IM, tenders have also-
been finalised and the work is being awarded. T'b& Dew bridge hat: 
been designed to cater to traffic expected to develop in the next 2S 
years and more. 

[M!~istry of 'lTdnBp01't eft AV'i&ttcm ('rT1Ifta!P07't Wing) O.M. 
NO., t2-PDI (28) /fJ6, tit. 8O-8.1966.J 

~1ltiaD (Serial No. IS, Pan 37) 

The Committee would like to refer to the re~tIion co",," 
t4ined in thei'r 66th Report on the Miniltry of Labour and Employ­
ment--.Doell: l4boU.t Boo,.., of Ccdca..tta. Mad1'41 and Bom.btItt w1l.ere • 
.. the ueci lot' qa&dc. G114 ~. WnH'OU.nd of shiPl, ".1'ticuLCP'llf 
foodgrain .hips has been emph4BUed. The Comm.ittee hope th.G.t. 
Government would take suitable measures to augment the output 
of Vi8hakMpa.mam. dodc 14bOtifo cmd kW., tile Portl .ervrees fuUy 
operational . 

• 
The 'ottt..put' of Doek Labour at Vishakhapatnam Port fa good. 

Foodgrain is discharged at the rate of 150 to 200 tonnes per laook per 
Idtift--a figure which ensures discharge of about 2000 tonnes a day 
on an a'ftrage. The iD.eentifto9lece rate tehiI!IIne is worldnf latta-
tactorily. 

Piece-rate Scheme is in operation for t11e wotkers of the Vizaga-
patam Dock Laboar Boai'd., ana the WOl'kera are ach1eviD« ..uch 
ZDGft! tb.ID tJae data-. iD. •• dWcbal"ge ef Che ~ 1ert.tJJarer. 
e~ 
[JI~ oj. ~ .. A~ (T~ Wlngl O.M. 

No. 12-PDI (26)/66, dt. SO-5-1966.] 



11 

ft,erommendatioa (Serial No. 18, Para 44) 

The Committee would emphasise that II phaaed progrllmm.e tor 
-the development of the PCYI't should be drawn up having special re-
-ga.rd to itl economics and that effort should be to make the Port run 
on 'No Profit-No Loss' basis and in due course generate enough re­

. ~rce, to pay for its development programmes. 

REPLY OF GOVERNMENT 

The recommendation of the Committee has been noted. The 
Project is being examined from traffic, economic and financial angles 
to enable to it function on a "no-proftt no-lose basis". 

[Ministry of Transport & ShiPPing (Transport Wing) O.M. 
No. 21-PDII (29) /66, dt. 3-7-1967.] 

Recommendation (Serial No. 20, Para 46) 

As the new hatbou.r is being developed as a major port and G011-

·ernment's ultimate intention is to declare the e:risting port ~ BUobsi­
diary port, the Committee suggest that Government may come to 4ft 
·early decision about the administration and development of the two 
posts so that they may work as complementary and supplementary 
to each other. 

The Committee 'WOUld also su.ggest that the limit, ICYI' the new 
''l'uticorin h4rbou.r should !be notified (II ellrly 4B poB8ible to avoid an, 
-.confusion. 

REPLy OF GoVERNMENT 

In determining the scope of the Project, the need to have the new 
harbour and the existing minor ~rt of Tuticorin, as comilementary 
to one another will be kept in view. The limits of the new Harbour 
will be notified on completiOl1'l. of the Project when it is declared a 
Major Port. 

[Ministry of Transport & Shipping (Tramport Wing) O.M. 
No. 21-PDII (29) /66, dt. 3-7-1967.] 

Reeommendation (Serial No. 11, Para 41) 

The Committee urge that the inveBtigation. 01 the Sethu.samu.dram 
Pro;ect should be completed at an early date c:md if it ia found eco-
nomic and feasible it may be taJcen u.p for ezecution. without 4Void-
.4bZe delay. The Committee would suggeBt th4t the dMtoprnen.t 
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programme for Sethusamudram Pro;ect may be regul4ted in the' 
light of ph48ed programme to be drawn up by the Central GC>t7erJ1,. 
ment for the development of Tuticorin CJ3 a Ma;or Port. 

REPLy OF GoVERNMENT 

The preliminary investigations and survey. in respect of Sethu-
samudram Project are being conducted by the Madras State Govern-
ment on behalf of the Government of India and are expected to be 
completed by 1967-68. The programme of the Project will be deter-
mined. on receipt of the results of preliminary investigations and 
su.rveys. 

[Ministry of Transport & Shipping (Transport Wing) O.M •. 
No. 21-PDII (29) /66, dt. 3-7-1967.] 



ClLU'TEa m 
RECOMMENDATIONS WHICH THE COMMI'ITEE DO NOT 

DESIRE TO PURSUE IN VIEW OF GOVERNMENT'S REPLY 
8ecommendadoD (8eJ:ial No. 17, Para 39) 

The Committee note that the original utimate oj 88. 10 erOT" 
. 01 the Intermediate Ports Development Committee has been r~ 
. to Rs. 14 crores in the Prelimina'l'Y Projed Rr:port of the Tuticfl1'i1l. 
Ha'l'bour and then further increased to Rs. 2~ CT'OTeJ in the Deto.ilIIfI 
Project Report. This process of making estinnates and retnllOtl. 
has consumed as many as four yeaTS and even then the Detaitea~ 
Project Report is yet to be scrutinised by the Technical Advtisorv 
Committee to draw up proposals fOT the sanction of Govern.me1'lt 
The Committee note that the most important single item which. 
accounts for upward revision is the increased cost of construction of 
bTeakwaters including noses whiCh were estimated to cost 
Rs. 1164' 00 lakhs in the Detailed Project Report as compared to 
Rs. 657' 48 takhs in the Preliminary Project Report. The Com­
mittee feel that this wide divergence between the pretiminaTfl 
and final project reports is rather unusual, when it is clanned 
by the Project authorities that the layout suggested by them 
in the Detailed Project Report would make for "great economf( 
in the cost of construction by reducing the cost of rock cutting and 
dredging". The Committee would stress that the Technical Ad~ 
sory Committee should, in consultation with the Central Water a'l" 
POWCT Commission, evohJe the most economical and best suited design 
for the construction of the breakwaters. The Committee would auo 
StLggest that due economy should be observed in undertaking ancil­
lary works such as construction of colony. horticulture etc. whick 
may be conveniently phased out without affecting the ope'l'ational 
capacity of the port. The Committee consider that if ships are to be 
attracted to Tuticonn for bunkering transhipment etc. every effort 
should be made to make the rates most competitive consistent witk 
the provision of upto-date facilities. 

The Committee need hardly stress that in finalising the plans 10' 
the Port~ .• ffiMent margm should be kept for future developmen.u 
such l1.<r t~ need for deepening and widening the entrance channel 
to allow bigger vessels to com.e in. provision of additional bertha, 
warehouses etc. 

REPLY OF GoVERNMENT 

Noted. Unlike the earlier estimates the final estimates are made 
. on exhaustive investigations on site conditions, like meteorolOgical 

18 
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phenomena, storm and wave conditions, soil conditions, model experi-
ments for tranquillity of harbour and examinations of struc:ture of 
breakwater theoretically and by model Bume experiments. 

It may also be noted that consequent of increasing t.rends fw 
deeper depths of modem bulk carriers, liners, containers, ships etc., 
the harbour is now designed to cater up to 35 ft. draft vessels also (in 
future) as againSt the first proposals for 30 ft. draft limitation. 
Furthermore the spacing between breakwaters had to be increased 
by 2380' over original proposal'S to accommodate 13 more berths at 
future, against 4 contemplated in I.P.D.C. Report and for better har-
bour characteristic:a. This new feature caused increased length m 
breakwaters. 

Furthermore close borings of soil indicated that the assumed rock 
strata at bed level at the site, was generally an overlay of varying 
thickness above this strata of sand. Thios changed the foundation 
conditions of the breakwater, which caused extra cost 

Above all coats of material, labour and equipment, have also gene-
rally increased over the passage of years about 30 per cent to 40 per 
cent. The estimated cost bas to be brought upto date. 

Since the original report the site experienced a very heavy atorm 
in 1961, which caused a lot of damages to crafts in the existing har· 
bour. Hence the present breakwater is designed to withstand 13 ft. 
height of waves against 8 ft. provided in the original estimate. 

As already stated, the soil condiotions, and wave conditions w&e 
very different from the original ideas, much time was devoted and 
e1forts were made to .t realistic designs and estimates for the for-
mulation of the detailed project report. During this time a minimum 
of constructional activity has been kept up to given data on coats and 
'trorkings as also to keep staff and workers and equipment properly 
occupied. 

[Ministry of Tmnaport & S1tttppi.ft.g (Traupon Wing) O.M. 
No. 21-PDII (29) /66, <it. 3-7-1967.] 



CHAPTER IV 

RECOMMENDATIONS IN RESPECT OF WHICH REPLIES ItA TE 
NOT BEEN ACCEPTED BY THE COMMITTEE 

Recommendation (Serial No.2, Para. 7) 

The Committee are 1I.Ot convinced with the reM011.I adt)anced 1« 
ift01'dinate delall in the construction of berth" in Viahakhapa:tnam 
Port which has gravely affected the programme for it\atallation ,. 
the ore handling plant and the e%pO'rt of ore to Japan. The Commi .... 
tee feel that in view of the resultant losses auffered by the Port and 
the Government on account of the delay in construction of the four 
bmh" the penalty of Rs. 1 lakh imposed on the contractors appears 
to be inadequate and suggest that Gooernmen.t should lOOk into the 
matter. They would a180 stress that every effort should be made te 
expedite the completion of the two eMt cargo berths .a that the,e 
are put i'nto commission well before the end of the year. 

RBPLTOI'GOVEItNMENT 

The question of imposing further penalty was considered bat 
action was deferred. The East Cargo Berthg are expected to be 
completed by the t!nd of 1966. 

[Ministry of Transport and Aviation (Transport Wing) O.Il. 
No. 12PDI (26) 166, dt. 30-5-1966.] 

FURTHBa INFoRMATION CALLED FOR BY THE CoMMI'lTJlB 

PIeale furnish the following information:-

(a) the date of completion of the ore berths. If these were 
completed after February 1965, the reasons for the delall 
and action takm against the contractors. 

(b) Recuons for the delay of one year in the commiasioning ., 
the general ca:rgo berth" and the action Government hawe 
tale", or propose to take in the matter? 

(c) Reasons which Mve impeUed the Government to defer 
the question Of imposing further penalty on the contTac-
tor •. 

[L.S.S. D.M. No. '/22(1) RCI/65, dated 23-11-11MS6.] 

10 
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IPUJi1."KI:k Rl:PLy or GovaJOONT 

(a) The date of completion of Additional Berths is, fumilhec& 
below:-

(1) West Ore Berths 
Date of completioft 

1st Ore Berth on 16-12-64. 
2nd Berth on 5-6-61. 

The delay was by the contractors M/s Steelcrete (P) Ltd. PenaltJ 
·of RI. 1.00 lakh was levied in February 1964 on the contractors for 
delay in completion of works. 

(b) The delay in completion of General Cargo Berths is only due 
to the very slow work done by the contractors. Action for the .arne 
has been taken as stated in para (a> above. 

(c) The question of imposing further penalty on the contracton 
was deferred in view of the heavy penalty already imposed. 

[Ministry of TT'anspo1't It Aviation (Tmnsport Wing) O.M. No. IJ. 
PDI (26) /65, dt. 16-12.-1966.] 

FuRTHER INFoRMATION CALLJQ) FOR BY THJ: COMMl'l"rD 

Plea8e indicate the lateBt position about the ,"",0 East Gcnerwl 
Cu.rgo B87'tM. 

The lo" 1Uf/87'ed in export, of iron ore etc. on account of delay in 
the completion ~ Wert Ore Berths may plea8e auo be .telted. 

[L.S.S. O.M. No. 4/22 (1) ECI/65, dated 20-3-1967] 

FuRTHER REPLY OF GoVEllNMENT 

Gen87'al Cargo Berths 
Northern Berth of the East Cargo Berthw was completed .. 

SO-l~. • 
Southem Berth is still under construction, This is likely to be 

completed by December, 1967. 
The delay is entirely due to the contraetbrs MI. Steelcrete (P' 

·Ltd. They have been pressed eontinuously for ~tfng the work. 

Welt Ore Bmh. 
The first Ore Berth was completed on 16-12-1964 and the second 

Berth on 5-6-1965. It may ,be pointed out here that even though 
there was delay in completion of West Ore Berths it did not affect 
installation of the Ore Handling Plant and there was therefore no 
loss of ore export on tlla account. 
{Ministry of TratUpOrt & Shipping (T1'elmport Wing) O.M. If •. 

I~PDl (26) 165, dated 8-5-1867]. 
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CoMMaft'S or TRB CoI.Dm.'!D 

P1ease see commeItts in para 4 ot Chapter I of the Report. 
Reeo~endation (Serial No. 18, Para. 35) 

The Committee note 'With concern. that even bejMe the Deta.iled 
P"o;ect Report of the Tu.ticorin Pm has been finalised and design. 
of breakwaters settled, several preliminary wMks inclu.ding ,the 
portion of the two breakwater. down to mintu 3 metres costing about 
Rs. 225 14kh.s ha'l1e beeft. I4nctioned by ~emment i1I. 1963-64 and' 
1964-65., II 

RuLY OF Govauo.u:zrr 

After the acceptance of the Intermediate Ports Development 
Committee's recommendation ill. 1961, a preliminary Project Report 
was prepared by the Development Adviser in the Transport MlniI-
try in February, 1963. To follow up with a detailed project report 
necessary investigations were made on Hydrographic, marine met'eo-
rological data at site and model studies for tranquillity and structu-
ral fowtdations. 

Action was also taken on essential preparatory works Uke lanet 
acquisition, laying of access railways and roads, cons1:ruction of tield 
oft\cea and serv~ like water supply electrieity drainage. As the-
aite of the harbour wu miles away from Tut1eorin Town a small 
residential colony was set up such that it could tit in to the perma-
nent needs of the Port alsO. 

Essentially to gain. experience on rates, method of constructiOJll. 
which forms the major part of cost of the project, it was decided 
to quarry stones and form the first reaches of the breakwater, all' 
to the advice of the Technical Advisory Committee. 

Purther works have been. pursued after the proper JIIOject 
report was submitted, and with a mfnJm.um of eonstractioftal -=tf-
vtty kept goin, for continuity work» std, and other workers. 

[MimBtry at Traft.lPOrl Br Shippiftg (TNnapot't Wing) 0 .•• 
No. 21-PDII (29) 66, dt. 3-7-1967.] 

COMMENTB or 'l'B CuIIM::rrIa 

Please see comments in para 6 of Chapter I of the Report. 

Bee0lDm8lllllMloa (8edaI MOo D. Para. .) 

. The Committee are not happy that the Technical Advisory Com-
mittee which has been charged wi~ the important ~011 of ~ 
tiniafng the layout and design of the Tutioorin harbour project have 
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met only twice during 1964. The Committee suggest that if the tempo 
of work is to be accelerated: the Technical Advisory Committee 
mould meet more frequently and preferably at the harbour site 
ttself. 

Noted. 
Since 1964 meetings of Technical Advisory Committee and the 

Sub-Committee have been held at intervals so as to assist in the 
execution of the work to the set schedule. 

[Ministry of Transport & Shipping (Transport Wing) O.M. 
No. 21-PDII (29) 66, dt. 3-7-1967.] 

COMMENTS 01' THE COMMITl'lZ 

The Committee is unable to make out from the reply given by 
Government whether there has been any increase in the freque!lC7 
of meetings of the Technical Advisory Committee since their last 
observations. They would like to reiter~ that the Technical Advi-
sory Committee should meet at short intervals at 1Ihe harbour site 
itself so that it keeps itself abreast of the progress in the execution 
of the project as scheduled. 

NEW DELHI; 
November 9, 1967. 
Kartika 18, 1889 (Sak4): 

P. VENKATASUBBAIAH, 
Chairmaft, 

Estimates Committee. 



APPENDIX 

(Vide Introduction) 

AMlylia C1f the action. taken by the Government on the 7'eoom-
. "I.1!endation contained in the 69th Report of the EBtim(r.tef Committee 

(l'Mrci LoJc Sabha). 

I. Total Number of recommendatioDa ~I 

II. Recommendations which have been accepted 
by Government (vide recommendatioDS at 
S. Nos. 1.3-15. 18.20 and 21) I 

Percentage to tata) 

Ill. Rec~cpdatjo~ w~cJt ttlc ~ttcc do 
not desire to pursue in view of Gov~­
malt's fCl'lr (vide recommendation at (5. 
No. 17) 

Number 

Percentage (0 total 

IV Recommendations in respect of which rcp1iea 
of Government have not been accepted by the 
Committee (vide recommendations at S. Not. 
~. 16 and 19) 

Number 

Percentage to total 

1 

4'8 
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